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and France and are actualJy using that 
and whether any f the Cor orations 
like IPCL or BHEL which use these 
mechanical seal h ave complained that 
the mechanical eat produced by these 
small scale unit which are at pre ent 
exi ting arc below the standards or are 
not sophisticated. 

SHRJ S.M. KRISHNA : Sir, these 
things would be borne in mind by the 
D.G.T.D. 

MR. SPEAKER : N )!l Question
Q.No. 248. Shri Doongar Singh. 

Creation of fodian Agriculture Service 

*248. SHRI DOONGAR SINGH : 
Will the Minister of HOME AFFAIRS 
be plea ed to state : 

(a) whether the National Commis
sion on Agriculture recommended the 
creation of Indian Agri ulture Service 
rather than filling the higher posts m 
the Ministry on deputation basis; 

(b) whether the higher posts in the 
Ministry are mostly filled by deputation; 
and 

(c) action taken for creation of 
Indian Agriculture Service ? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR) : 
(a) to (c) A statement is laid on the 
Table of the House. 

Statement 

SUBJECT : CREATION OF INDIAN 
AGRICULTURE SERVICE 

The National Commission on Agri
cuiture made the following recommen
dation regarding constitution of an All 
India Agriculture Service. 

rc3S. An All India Agricultural 
Service should be formed immedia
tely. This service should have 
different wings dealing with agricul
ture, animal husbandry and fishe
ries. There should, in addition, be 

State agricultural service, junior and 
enior, with provision for inducting 

competent per ons from the senior 
State ervices to the alJ-lndia 
service on a quota ba i . ' 

The recommendation of the Commis ion 
i being examined by the Ministry of 
Agrkulture. 

2. The recommcnJation of the Com
mis ion regarding filling up th techni
cal posts i as follow :-

"34. All Central technic 1 posts 
should generally be fillod by deputa
tion from the States. The period 
of tenure should not be too hort 
and may be fixed at five years. Jn 
the selection of the e officers on 
deputation their position in the cadre 
and their competence r ther than 
th ir pay scales should be the 
criteria." 

3. The higher technical posts in the 
Ministry of Agriculture (proper) are 
mostly filled by deputation on tenure 
basis. 
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SHRI P .C. SETHI : How does this 
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request the Hon. Member to table a 
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whether the Dcputationi t also have a 
reser ed quota in the matter of chedu
led Castes and Scheduled Tribes ? 

SHRI P.C. SETHI 
have the information. 

Sir, I don't 
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etting up of Enriched Uranium Plant 

in India 

+ 
itr249 SHRJ MANI RAM BAGRI : 

HRI B. V. DESAI : 

Will the PRIME MINCSTER be 
plea d state : 

(a) whether Go crnmr nt proposes to 
set up an enriched U raniurn Plant in 
India in the near future; 

(b) if so, the time by v.hich it will 
be s t up and the p1 oposcd location 
thereof; and 

(c) if not, the main difficulties in 
the matter ? 

TH MINISTER OF STAT IN THE 
DEPARTMENTS OF SCI N E AND 
TE HNOLOGY, ATOMIC ENERGY, 
SPAC , ELECTRONICS AND OCEAN 
DEV LOPM NT (SHRI SHIVRAJ 
V. PATIL): (a) Our pr s nt rcquirment 
of nriched u ranium docs nol ju tify the 
setting up of a uranium enrichment 
plant. 

(b) nd (c) Do not ari e. 
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